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move for leave to introduce a Bill further to 
amend the Salaries and Allowances of Officers 
of Parliament Act, 1953.

MR. SPEAKER : The question is :
"That leave be granted to introduce a 

Bill further to amend the Salaries and 
Allowances of Officers of Parliament Act, 
1953.”

The motion was adopted 

SHRI RAJ BAHADUR: I introduce! of the 
Bill.

12.32 hr*.

GENERAL BUDGET, 1971-72—GENERAL 
DISCUSSION—Contd.

MR. SPEAKER : The House will now take 
up further discussion on the General Budget. 
4 hours and 55 minutes have already been 
jftlf-n- still 15 ^hours and 5 minutes remain. 
There is enough time. Shri Panigrahi.

SHRI CHINTAMANI PANIGRAHI 
(Bhubaneswar) : Mr. Speaker, S ir . . . .

MR. SPEAKER t Mr. Pillo Mody, thank 
you very much for sending your regrets. But 
that is in a typical characteristic way of your 
own.

SHRI CHINTAMANI PANIGRAHI: Mr. 
Speaker, Sir, some years ago, Pandit Nehru 
with his characteristic and philosophical 
farsightedness wrote :

“ Our major difficulties in India are 
due to the fact that we consider our prob
lems, economic, social, industrial, agricul
tural, commercial, within the framework of 
of existing conditions. Within that frame
work and retaining the privileges and special 
status that are part of It, they become im
possible of solution. Even if  some patch- 
work solution is arrived at under stress of 
circumstances, it does not and cannot last. 
The old problems continue and new pro
blem*, or new aspects of old problems, are 
added to them. This approach of ours is 
partly due to tradition and old habit, but 
essentially it is caused by the steel frame 
which holds together the ramshackle struc
ture.”

These words of Pandit Nehru said long 
years ago hold good even today.

Though we have not completely overcome 
these old habits, in recent years and in recent 
months, we in our party and in the Govern* 
ment, have waged a relentless struggle to 
overcome these old habits and to tread new 
paths.

A National Budget is not merely a grand 
sum-total of Receipts and Expenditure. It is, I 
may say, an effective instrument for advancing 
our accepted national objectives of establishing 
‘a truly socialist and egalitarian society’ where 
social tensions, arising out of the wide gap 
between the affluent and the poor should be 
resolved and should be reduced.

Viewed from this angle, I have no doubt, 
and without fear of any contradiction, I may 
say, that this Union Budget for 1971*72 bicaks 
many new grounds. Herein one finds promises 
not being broken, but, being pursued absolutely 
and resolutely. How can those who are com
mitted to the people, that party and that 
Government, afford to break the promises and 
so soon after the recent massive mandate from 
the people ?

During the last few years we, is this Parlia
ment have always been pressing upon tbe 
Government this fact that the undervaluation 
of property has always been a source of leakage 
of money and leakage of the source of income 
for this Government. Here in this Budget we 
find certain steps taken in this direction. Under
valuation of property is a means to evade 
wealth-tax, capital gains tax and estate duties. 
Black money circulates through this process 
and becomes white money in due course of 
time, evading the taxes in that process.

Here, in this Budget, Government proposes 
to move a  Bill during the c u r r e n t  session 0
Parliament, to acquire the necessary power » r 
acquiring properties a t the prices corresponding 
to what are recorded in the Sales Deeds. T 18 
is a  welcome measure.

Sometime ago, I  had been to the Kulu and 
the Manali valley. There, you  will bc *urp^ cJ) 
to know, 75 per cent of the orchards w ^  
ought to belong to the poor people, — -

t  Introduced with the recommendation of the President.
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hands of the big monopoly house. The mono* 
poly houses have diverted their black money to 
purchase those orchards at cheaper rates, and 
now they form their own property. If this 
process continues, I fear, in another 5 years’ 
time, no native man living in Kulu and Manali 
would have any land of his own.

A welcome step which the Budget outlines 
is the decision of the Government to sponsor 
legislation in the current session of Parliament 
to discourage btnami holdings of property and 
this should also apply to the benami holdings of 
shares.

The proposal to transfer the work regarding 
the recovery of the arrears of Estate Duty from 
the State Government to the Income-tax De
partment at the Centre,—though belated,—is a 
good step.

The proposal for strengthening the valuation 
cell for makiog valuation of buildings for 
wealth tax purposes is also a good measure. 
Decisions to take steps for checking the leakage 
of foreign exchange through manipulation of 
invoice values and to review the Foreign Ex* 
change Regulation Act to plug the loopholes 
that are existing are also welcome measures 
which the House also wanted to have.

It has been very firmly stated that the basis 
of tax has to be the size of income or wealth, 
irrespective of whether it is derived from 
agricultural or non-agricultural sources. 
Government cannot afford to ignore the 
growing inequalities in the rural areas. 
Government should take immediate measures 
to achieve this objective as announced in the 
budget speech.

The rate of surcharge in the case of indivi
dual incomes and families is being increased. 
The tax on capital gains is being increased. The 
incidence of tax on long-term capital gains in 
the case of companies is also proposed to be 
increased. Wealth tax rate has been increased. 
The exemption from wealth tax and the exemp
tion available for household or personal 
jewellery and for shares forming part of initial 
capital issues is also being withdrawn. For the 
purpose of tax exemption in the case of new 
industrial undertakings, debentures and long
term borrowings are being exchided. The 
concessional tax treatment of dividends received

by foreign companies is also being discontinued. 
Further, a ceiling has been fixed on the re
muneration of company employees at Rs. 6000 
per month including the perquisites. These 
and such other measures have definitely given 
a new thrust to our policy of reducing social 
inequalities. They are definitely people-oriented 
and are aimed at curbing the rich and the 
affluent.

Some hon. Members have said that the 
Lyon’s Range is happy and has reacted very 
favourably to this budget. If  the Lyon’s Range 
is happy today, it is because, if I  may say so, 
they have not been able to understand the 
wider implications of the budget, which they 
will come to understand about ten or twelve 
days hence or perhaps from next year. When a 
sheep goes to the killkham, whether it smiles or 
weeps, how does it matter ? If  today the 
Lyon’s Range smiles, I believe that tomorrow 
they may weep. So, that should not be a 
criterion forjudging the budget of a nation.

The only question that haunts the minds of 
the people and also my mind is this. Will the 
Government and the machinery at its disposal 
be able to implement all these measures fully 
and with the utmost strictness and speed so 
that the tax-dodgers do not take recourse to 
new ways for evading the incidence of these 
tax measures in the coming months and years ? 
Will the Government come forward with the 
promised Bills immediately during this session ? 
Every day we hear that the promised Bill for 
abolition of privileges and privy purses is 
coming. Every day we hear that the promised 
Bill to amend the right to property is being 
prepared and prepared very strongly, but days 
and days are passing and yet the Bills have not 
come, and the people are becoming impatient. 
Merely telling us that the Bills are coming is 
not enough. Since the current session is a long 
one, I  hope that we shall see these Bills present
ed before this House during this session. I  am 
reminded of the famous tragedy by Dante and 
the story of Penelope. Penelope was watting to 
meet her beloved, and he had been cursed. He 
had been weaving the net for the whole day 
and if the net were completed the beloved 
would return. But what happened was that 
Penelope used? to weave the net every day but 
by the evening it used to -get tom, and 
naturally, the beloved never returned. I  hope
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we shall not be like Penelopes waiting to get 
those promised Bills here.

I  take this opportunity to bring to the notice 
of the Finance Minister and the Government 
some aspects of financing of the private cor
porate sector which need to be thoroughly 
gone into, since our declared objective is that 
the affluent sections of the society should bear 
a bigger burden of our taxes. The total paid- 
up capital of the private corporate sector in
1969-70 came to Rs. 3574 crores.

The Industrial Finance Corporation, the 
Industrial Credit and Investment Corporation, 
the Industrial Development Bank, the State 
Finance Corporation, the State Industrial 
Development Corporations, the Life Insurance 
Corporation, the Unit Trust of India, the 
nationalised banks and the nationalised general 
insurance companics-all these have almost paid 
75 percent of the capital of the companies. 
Another 22 per cent came from the public. 90 
per cent of the loans flowed from the public 
financial institutions. In  some cases, the pro
portion of loan to equity was as high as in the 
ratio of five to one so far as the private sector 
are concerned. Therefore, will it be wrong on 
the part of our people and myself, if I  ask a 
question, straightforward, and put it to the 
Government and the Ministry ? The question 
is, bow much private is the private sector in 
this country ? I  hope the Government will 
give some thought to it and answer i t : how 
much private is the private capital. I hope you 
can see that the difference is as between Shri 
Piloo Mody and myself ? That is the difference 
between the private sector and the public 
sector.

SHRI PILOO MODY (Godhra) : I  do 
not know what makes him public property, 
frankly.

SHRI CHINTAMANI PANIGRAHI* I  
have brought it to the notice of the Govern* 
ment, so far as the borrowing side of the public 
sector is concerned. Now, if you look at it as 
to how they apportion the gross earnings, you 
can see the difference, as between Shri Mody 
and myself. How do they apportion the gross 
earnings ? The amount deducted towards 
depreciation was worth Rs. 181 crores in 1961- 
62 ; it went up to Rs. 385 crores in the year

1968-69. It has gone up still further. Similar 
is the case with regard to inventories; how 
they are added up and then dividends are dis
tributed. The provision for depreciation was 
50.3 per cent in 1960*61. In 1961-62, it went 
up to 52.2 per cen t; in 1961-63, it increased 
to 58.6 per cent. In  1963-64, it increased to 
58.6 per cent. In  1964-65, it increased to 60.7 
per cent, and so on and so forth. The depre
ciation charges, if you look into the case of the 
USA and the UK, do not exceed more than 20 
to 25 per cent. Take the case of the USA. 
The internal sources of finance are most impor
tant in the USA, constituting 65 per cent to 70 

per cent, so far as the corporate private com
panies are concerned, of the total corporate 
funds. It is also the same in the United King
dom. In these countries, the relative impor
tance of internal sources for company financing 
is increasing every year.

Whereas in our country, earnings are appor
tioned towards huge depreciation, inventories 
and dividends, and even retained profits do not 
go in for productive capital formation. Why 
not nationalise all these and get more revenues 
from the private corporate sector? I hope 
they are in a position to provide another Rs. 
200 crores for our public finances. Therefore I 
urge upon the Government that the financial 
structure and borrowings pattern of the private 
corporate sector should be thoroughly examin
ed and rationalised.

Now, I  want to quote some relevant obser
vations made by our Prime Minister. Inaugu
rating the 5]st Annual General Meeting of the 
Associated Chambers of Commerce and Indus
try in December, 1970, she asked the business
men of this country thus t

“Growth at what cost ? Any cost ? At
the cost of the people ? I f  it is at the cost of
the people at large, are they going to sit
back and just watch it helpless ?”

She said that many observers from lands of 
classical free enterprise often call Indian busi
nessmen rentiers rather than entrepreneurs. 
She said with a protected market where buyeres 
chase good$ and current rates of divide*1 
market quotations indicating that 
good, a  certain temporary rise io costs 0 
not be so upsetting. U p to a  point, t«*e
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increases should be absorbed. I would like to 
know whether they arc going to do so.

Sir, lastly, I must submit before the Govern* 
ment one thing. As you hear the population ex* 
plo sion, as you have heard about the rise in pri
ce explosion, there is a kind of debt explosion so 
far as our country is concerned, in the matter 
of its economy. The biggest challenging task 
before our country today is the burden of exter
nal debt. If  I may say so, it is a debt explo
sion. Gunar Myrdal, in his latest book The 
Challenge of World poverty, has highlighted thr 
problem and he has mentioned about India 
also. He has said :

"The development of trade and of capi
tal movement has resulted in the problem 
of rising debt burden of underdeveloped 
countries. It is calculated that the accumu
lative debts of these countries have increased 
from 10 billion dollars in 1950 to 40 billion 
dollars in 1965 and that they are continuing 
to increase and will increase in future years 
also.”

Annual payments of interest and amortisa* 
tion over the same period have increased from 
0.8 billion dollars to about 3.6 billion dollars. 
The ratio of debt servicc payments to export 
return rose from less than 4 per cent in the 
middle fifties to 9 per cent In 1965. It can be 
foreseen that if present trend* continue all the 
gross inflows of capital will br swallowed up by 
the outflows, including the debt service some
time in the early seventies. From today’s ans
wer to a question it appears that more than 
40 per cent of India’s exports are going to be 
kept for debt services. By 1975, it may go up 
to 55 per cent. This is a very serious situation.

This year’s budget has definitely given a 
thrust so far as our declared objective# are con
cerned. After making all these submission, I 
have a right to appeal to the Government that 
it is better to look into the conditions of thr 
common man today, so far as the levies on 
bread, coarse cloth and kerosene are concerned. 
Keeping in view the support that the middle* 
class, the working population and a vast majo
rity of the people have given to 
us> I  hope the minuter will try to reconsider 
these levies. There are other ways of getting 
resources. By realising income-tax arrears and 
by a little tightening up of efforts in some other

avenues, there is no doubt we can increase our 
resources. Every effort should be made to 
mobilise resources, so that we can keep up our 
planned expenditure, programme of providing 
employment to million* of people and also bear 
the burden of Bangla Desh refugees.

MR. SPEAKER : Members from Congress 
benches should hereafter confine their remarks 
to 10 or 12 minutes. Regarding yesterday’s 
walkout by Mr. Naval Kishore, he was good 
enough to express regret. I thank him very 
much. Shri Patel.

SHRI H. M. PATEL (Dhandhuka) : Sir,
I rise to offer my observations on the budget 
presented by the hon. Finance Minister on the 
28th May. This budget has been variously 
characterised by the members who have 
spoken before me. After a careful study of the 
minister’s speech and the various budget propo
sals, I have come to the conclusion that the 
Finance Minister was not quite clear in his 
own mind as to the direction which he wished 
to giv* to the economy of the country through 
this budget. Therefore, thi* is in many ways 
a most disappointing budget. One had hoped 
that this budget would indicate in unambi
guous terms how exactly the Government was 
pioposing to achieve the major promise that 
the ruling party had made to the electorate, 
viz., gartbi hatao. The present budget would 
luve then done a very real service. In a real 
sense it would have been indicative of the line 
which the future budgets would be taking.

The Prime Minister, becoming somewhat 
more realistic after the elections, stated soon 
alter the elections that gartbi hatao, to remove 
poverty was not something that can be done 
overnight; it would take time. I  think that 
is perfectly understandable. But it is equally 
clear that it can only be banished if there is a 
well-thought-out kind of mini perspective plan 
which one is determined to implement during 
the period that lies before the next elections. 
No one, not even the Finance Minister would 
venture to claim that there is anything in 
the nature oi such a plan adumbrated in the 
present budget.

Before I go further I think it is essential to 
make it clear that my party's aims are no 
different from those of the ruling party.
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The Swatantra Party also wants to reduce the 
disparities between the wealthy and the poor, 
raise the standard of living of the people and 
give them social security. O ar Constitution 
too, in perhaps more meaningful terms, has 
said in its preamble that the goals that we 
should set before ourselves are justice, social, 
economic and political, and equality of status, 
and opportunity. Where we differ is in our 
idea over the ways in which these goals are to 
be achieved. State ownership and state con
trol, which is what we mean India by socia
lism, is one way of achieving them. We in the 
Swatantra Party do not think these to be the 
right instruments. We would rely far more on 
the initiative and enterprise of the individual. 
We do not question the fact that there are 
areas in which public interest is best served 
by State ownership. By and large, as we see 
it, the area of public ownership would relate 
to enterprises which provide the infra-structure 
necessary for the development.

MR, SPEAKER: 
speech after lunch.

13 hr*

He may continue his

The Lok Sabha adjourned for Lunch till Fourteen 
o f the dock

The Lok Sabha re-assembled after Lunch at four 
minutes past Fourteen o f the clock

[M r. D e pu t y -S p e a k r r  m the Chair).

GENERAL BUDGET, 1971-72—GENERAL 
DISCUSSION—Contd.

SHRI H. M. PATEL : Sir, I was saying 
that there were nine paragraphs in the Budget 
s p e e c h  of the Finance Minister which give an 
indication of the reorientation of policies 
which he is seeking to achieve through this 
Budget. But the extraordinary thing is that 
the Budget proposals in themselves do not 
appear to be designed to achieve this reorienta
tion. He says:—

“The massive mandate which this 
Government received from the people three 
months ago was a  mandate for socialism, 
a mandate for rapid economic growth

matched by increased social justice. There 
can be little doubt that social justice must 
begin with increasing the opportunities of 
job and work for every one.**

After referring to the various steps already 
taken by his Government including the crash 
programme and the provision of R*. 25 crores 
that has been made for employment of the 
educated, he proceeds to say :

“The largest stimulus to employment 
can, however, come only by increasing the 
tempo of economic activity all round. It is 
therefore, essential that expenditure 
under the Plan is maintained at projected 
levels and that no shortfalls occur.”

He, therefore, proceeds to make slightly larger 
provisions for tbe Plan while, at the sametime, 
saying that he will lay emphasis on the tinuly 
implementation of Plan projects for which 
budgetary provision is being made.

Then, he pioceeds to indicate the test of 
the philosophy underlying his Budget in the* 
following words:

“Faster growth and greater social justice 
will be elusive goals unless persuaded m 
a milieu of relative price stability. We can 
scarcely ignore the adverse effects of un
abated price increases on both investment 
and income distribution. Inflauon also 
dislocates attempts to increase the efficiency 
of production and to lower unit cost which 
in turn affects exports. There is, therefore, 
need for continuous vigilance. The derive 
for a faster rate of growth in this sense, 
therefore, blends with the parallel go®1 
achieving price stability.’*

It is an entirely unexceptionable statement of 
philosophy and the objectives. But when 
look at the proposals, I  find nothing in them 
that is designed to ensure either a fester rate o 
growth of our economy or price sta ‘
Indeed, the various taxation proposals, 
direct and indirect, are all such as murt ® 
sarily result to reduced capacity ft* »  
both by individuals a n d  by the corp*
sector. Thisinitstuinm ustnecessaolyr

the capacity of the private •ecto^  ^
ment, I t  may be argued, as has » v̂etted
done, that toe saving having been
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into the public exchequer will be utilised in 
the development and expansion of the public 
sector. But then there should have been 
proposals for achieving this. They are not 
there.

Without entering into any controversy about 
which sector should dominate, it is clearly 
most essential that the enterprises in both thr 
sectors should be efficiently run and, where in 
an industry both public and private enter
prises exist, by showing no partiality to the 
public enterprise or enterpiises, Government 
should ensure maximum cfliciency for them all 
through competition among themselves.

One such industry is the shipping industry 
which is a typical indijstry where both private 
and public enterprises exist side by side and 
both are going to be seriously affected by the 
withdrawal of the development rebate. The 
growth of that industry which as a big foreign 
exchange earner and for other national secu
rity reasons also is an industry we should 
cherish and nurture, will be gieatly handi
capped by the withdrawal of the development 
rebate after May, 1974.

Incidentally, the industry will be faced with 
immediate difficulties because oi the fact that 
it has to enter into commitment for new ships 
years ahead and most of the ships it has 
already on order are due to be delivered only 
after 1974. Special consideration, I dare say, 
might be given and should be given to those 
ships that are on order. But the question 
really is whether we desire growth of the 
industry or not. The growth of a vital industry 
like this is bound to be affected and, I am 
afraid, most other industries will also be 
affected.

Again, the decision to impose a tax on 
foreign travel is likely to hit hard an industry 
like the shipping in which shipping companies 
often have to send full complements of crew and 
officers for replacement of absent crew at 
foreign ports. I hope, as and when orders 
are issued and rules framed, power will be 
taken to give exemption in such cases.

1 shall now turn to the other major objec
tive of the Finance Minister. Without plenti
ful employment, talk of social justice becomes 
«*tber meaningless. The Rs. 50 o w e  crash

programme for rural employment and the 
Rs. 25 crore programme for assisting the 
educated unemployed is scarcely likely to help 
in any significant manner. No concrete 
schemes have been worked out even in regard 
to these two projects and it will take far more 
money to make a worthwhile impression. I 
would venture to say that the Finance Minister 
would have done well to have given consideration 
to the proposal that the Swatantra party had 
made of a larger programme of road construction 
and house-building, say, of the order of Rs. 250 
crores, Had such a programme been taken it} 
hand or could be taken in hand without delay in 
every part of the country it would have given 
employment of an appreciable scale both to the 
educated and to the rest, fulfilled the very 
essential needs of the people, and given in the 
bargain a big fillip to the entire economy.

One welcome statement in the Budget 
speech of thr Finance Minister is that which 
promises simplification of the procedure for 
assessing Income-tax and other Direct Taxes. I 
hope that in practice too, the intention will be 
fulfilled. Generally there is today far more 
delay than appears nccessary and far more 
reluctance is displayed by officers to exercise 
discretion vested in them. The vast majority 
of those who are liable to pay Direct Taxes 
are not desirous of t vading payment of what 
is duo from them. The attitude towards them, 
should be helpful and understanding, but, 
instead, they too are treated as if  they are 
hardened tax-criminals. I hope that the 
Finance Minister will enjoin the adoption of a 
healthier attitude.

In the same way, I congratulate the Finance 
Mimstet on his decision to simplify the exis
ting complicated rate structure of Import 
Duties. This will greatly assist the importers 
as also the customs authorities. In the admi
nistration of customs also, considerable degree 
of rigidity has crept in and there are consider
able delays and delays are costly not only 
to the individual or businessmen concerned, 
but also to the country’s economy.

One thing that has surprised me is the 
absence pf any preference to economy. Conti
nuous vigilance is essential, for, it is so easy 
to go on expanding without taking oare, at the 
same time, to cut out or reduce staff of orga-
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nisations which have substantially or wholly 
completed the work for which they had been 
created.

Finally, I  would like to draw attention to 
two other important matters. Since Direct 
Taxes have pretty well reached their ceiling, 
it is Indirect Taxation on which we shall have 
to rely very largely for further resources. But 
great care needs to be exercised in the selection 
of the items. What has been done regularly 
year after year for the last few years has al
ready imposed very heavy burden on a very 
deserving section of our people—the middle 
class and the salaried clast. Their continued 
existence is vital for democracy. Unfortuna
tely, no one has yet ventured to define with 
any degree of precision as to who constitute 
the middle class. Without venturing to define 
I would say that those people whose income 
today is in the neighbourhood of a couple of 
thousand a month are people who cannot be 
said to be really well of. In terms of real 
money today that means only an income of 
Ri, 500 when we became independent or even 
le«s. I mention this only to enable us to have 
a  proper perspective in these matters. They 
are just at a  level at which they can live 
moderately comfortably and give satisfactory 
education to their children. These are the 
people, however, who are backbone of the 
nation.

The other important question also relates to 
another set of people who constitute the back
bone of the nation. Somehow, there still pre
vails in a very large section of o u r  people the 
idea that the burden o f  taxation on the rural 
area is much lighter than what it should have 
been or be. They forget that the total income of 
those who reside in rural areas is much 
lower and thr total capacity to shoulder taxa
tion is also, therefore, much less. If some few 
farmers are well off and do not have to pay 
any direct taxes, it does not mean that the 
agriculturists a? a class are let off lightly. The 
burden of indirect taxation od those who are 
residing in the rural areas, according to a recent 
study which I have seen, is pretty nearly as 
heavy as that on those living in urban areas, if 
we take account of their relad ws incomes. More
over, w e  must not forget that rain is still the 
dispenser of agricultural prosperity as also 
indeed the prosperity of the country. Apart

from the uncertainty of the rain, the agricul
turists have to face a whole variety of uncer
tainties. In spite of pesticides and fertilisers; 
the farmer does not always escape severe loss 
of or damage to his crop. Certainly, there is 
scope for imposing some heavier burden on 
larger farmers but that cannot be through the 
instrumentality of income-tax as some appear 
to consider. It will have to be some other 
more practicable thing, I am glad that the 
Finance Minister has not imposed any special 
burdens on the agriculturists, although hr has 
succumbed to the pressure by levying a duty 
on tractors. I would only urge that rather than 
let the question of agricultural taxation drift, 
it should be studied carefully and objectivrl>, 
not by biased economists living in Delhi or 
Bombay but by economists as well as adminis
trators and other experts who are familiar 
with rural conditions and the conditions in 
which the farmers labour and prosper.

Before I conclude, I would like to refer 
to what is taking place in Bengla Desh and as a 
consequence in West Bengal and what h  likely 
to effect even larger areas of this country. Thr 
burden of the influx of such large numbrrs of 
refugees in this country is going to be enormous 
It cannot but disrupt our economy. It has only 
made a beginning. Already, we arc confron
ted with all variety of problems which at the 
present moment may affect only the refugees 

but which are going to affect our own people. 
The size of the influx, I am told, ii any 
where between 5 and 6 million, and it will 
go on rising before any solution is found 
to a much larger figure; and thrre is no 
solution, political or other, in si^ht We 
have made efforts to persuade the in te rn a tio n a l 
community and to develop in te rn a tio n a l 

interest in the whole situation, b u t  we sec that 
for a variety of reasons, that interest i» vcrY 
subdued. Even humanitarian consideration* 

do not appear to have moved countries; they 
may have moved peoples but not the 
governments of their countries. For u1*. 
therefore, to wait fora solution until they 
wake up to the seriousness of the s itu a u o n  is 
to commit the gravest possible error for vvhlfh 
we would have to pay almost an imp°MlbJc 
price. We cannot go on feeing t h e  econom ic 

burden of 6 milioa refugees, which may 8f0W 
to 10 millions, for any length 
I t  is almost like saying that we sh o u ld
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prepared to find a  thousand crores of rupees 
extra. We can only do so by stopping 
pur development efforts. Can we afford to 
do that ? I f  we cannot aiford to do that, can 
we impose additional tax burden of that 
magnitude ? We cannot. How then does 
this country expect to face up to this burden 
and carry this burden ? Why does not the 
Government face this question frontally ? 
The Finance Minister has taken a reasonable 
assessment on such data he might have had in 
front of him on the date on which he prepared 
hi* budget and he has allotted as Rs. 60 crores 
for looking after the refugees. It is dear now 
that this is going to be an under-estimate ; no 
doubt he will come with a supplementary 
budget. But his entire budget will be thrown out 
of gear. Has he started thinking about it ? Can 
this question be solved only by talking, by 
waiting to see if somebody else comes and 
solves it. Has the time not arrived when 
we should see if we cannot find a solution 
for this with our own strength, with 
our own determination ? This is the 
most important question. I  have referred 
to it today because it is going to affect 
vitally the budget and the economy of our 
country.

Before concluding I shall once again say 
this. Though one tends to be carried away by 
sentiment and emotion, let this at least be 
borne in mind that our efforts should be to 
level up and not to level down. The policies 
we follow should not merely be to see that 
profit is not made. Profit is the incentive 
which make* people work.

MR. DEPUTY SPEAKER: The hon. 
Member may conclude.

SHRI H. M. PATEL: Since I  have not more 
time, I  shall conclude by saying that our 
efforts should not be to level down but to 
level up. Taxes undoubtedly are the life blood 
of Governments. But as has well been said the 
blood the Government’s taxes, are after all 
drawn from the arteries of the tax payer 
and therefore it is iucumbent on the 
Government to see that when that trans
fusion is done, it is governed by principles of 
*odal justice and fairness rather than by con
siderations of political expediency.

SHRI SAMAR GTJHA (Contai): I was 
wptly hearing nicely worded preamble of the

budget speech with a lot of socialist postu
lates ; at that time I have not had the idea 
that the sting was in the tail. Indirect tax 
measures which were announced appearced to 
me that this Budget is not a gharibi hatao 
which they professed but gharibi badao. I  do 
not want to use slogans. In reality the indirect 
taxes will really rob the middle class people 
and wage earners who have meagre incomes 
and will add to their daily burden and inflate 
their monthly budgets.

I have the temptation to analyse the whole 
mechanics and dynamics of the budget from 
socialist perspective but I  refrain from doing 
so because this budget is based on unrealistic 
foundation. On one calculation, the gap is 
only Rs. 220 crores. Of course they provide 
only Rs. 60 crores for the refugees and they 
hope to get about an additional Rs. 25 
crores. Will the Government be able to tackle 
the massive problem of refugees with this sum? 
Their whole basis is unrealistic. I do not 
know whether our Finance Minister was that 
day infected by the wise smiles of our Defence 
Minister. In a meeting the Defence Minister 
was sitting by the side of the Finance Minister 
and the Prime Minister gave the figure of 15 
lakhs arrivals, I mean refugees. Immediately 
I told the Finance Minister that this figure 
will shoot up to at least ten million refugees. 
The Defence Minister thought that I was 
making a puerile observation. With his great 
wisdom he nodded his head in disapproval and 
was laughing that my apprehensions were the 
result of an alarmist view. Perhaps the 
Finance Minister has been infected by that 
wise laughter or smile or our Defence Minister 
and only then one can explain the allocation 
of Rs. 60 crores. I warn this Government. 
They are going to face structural collapse in 
regard to the socio-economic developmental 
projects of the country. We already have some 
55 lakhs of refugees and from papers we under* 
stand that there is a procession of about 15 
lakhs of refugees in only one centre in the 
Nadia district. Minorities in East Bengal are 
on the run. Their total number was 1.20 
crores or 1.25 crores. The fake peace com
mittees formed by Yahya regime with the 
Muslim Leaguers and Jamait Islam have Issued 
directives to people there to exterminate or 
root out all the minorities except sweepers, 
washermen and barbers. What will happen to
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them? They are coming out in lakhs and 
millions. The problem is not only of giving 
them food at a cost of Rs. 1.10 paise prr day 
without fulfilling any other requirement such 
as shade or sanitation. But even for the mere 
provision of this food I do not know whether 
you have made calculations ? In today’s 
papers we read that the Chief Minister of West 
Bengal in a mood of frustration and despera
tion has sent a letter to the Prime Minister. 
I know i t ; the Minister may deny it in the 
House. He says that he will resign against the 
Central Government’s policy. He wants the 
Centre to take up not only financing the 
refugees but the whole affair of managing 
them. He has suggested that the Army should 
be in charge of this, if paper reports are cor* 
rect. That is more dangerous. The suggestion 
of having the whole refugee problem to be 
dealt with by the Army. The Defence Minister 
had no right to make that statement which he 
m ade; he had waged a war against the refu
gees. He did not say about the border 
aggression but he went straight to address an 
election meeting. Is this the way of working 
of the Defence Minister ? The whole nation 
is in danger ; our security and national honour 
are in danger and the whole eastern India is 
going to face disaster of an unprecedented 
dimension. The Defenre Minister goes straight 
to Dum Dum and then to some place to 
address an election meeting and then he has 
a casual meeting with some Ministers the 
Writers’ Building and comes back to this 
place. He came here and made a full- 
throated statement about the refugee and other 
problems in this House. I  do not know That 
is the reason why I used tbe words “indefen
sible Defence Minister” in the morning, and 
said that he failed to discharge his elementary 
duty of defending not only national honour, 
but national security and other problems 
associated with it.

I am getting almost three or four or five 
telegrams, and letter every day, giving narrow* 
ing pictures of the refugees there. Out of 
these 55 lakhs of refugees, nearly 25 lakhs to 
30 lakhs have no shelter. They are in the 
streets j they are under the shadow of trees. 
What is happening ? Thousands of refugees 
are now »warqiing towards Calcutta. The 
refugees are almost invading Calcutta. What

will happen to Calcutta ? Every day you hear 
the reports about killing, murders committed 
on dozens of young men. When these refugees 
Rood the city of Calcutta, they will occupy the 
streets j they wilt occupy the bazars ; they will 
occupy the schools and colleges. What will be 
the problem ; I think the Finance Minister and 
the Defence Minister can visualise the eventual 

developments in West Bengal. Therefore our 
financial burden will not only be limited to 
the question of giving food and shelter to the 
refugees. Already theie is a complete disloca
tion of trade, business and other economic 
activities in West Bengal.

Then, this will add to the political problems 
also. Already the administration there has 
virtually collapsed AU the districts magis
trates, sub-divisional officers and all other 
important officers have nothing to do except deal
ing with the massive problem of the refugees. 
Therefore, I want to know from the Govern
ment what is the basis of their calculation of 
only allocating Rs. 60 trores for the refugees. 
My friend has already quoted the figuies, 
The figure may shoot up to 1,000 crorrs of 
rupees for dealing with the problem of 
refugees.

I hear a very good statement having been 
issued by our Government, that the refugees 
will go back, and that is the reason why tliev 

are keeping them in the border area* and 
creating all sorts o f  troubles there. W hat a 
hope? It is like some midsummer nights 
dream. Unless the Pakistan army is com pletely 
defeated in Bangla Desh, unles* Bangla 
Desh is made completely free, unless the secu

lar nationalism that has developed in Bangla 
Desh, the concept the Bengali nationalism, 
really comes to exist and also being worked 
out—a new machinery and g o v ern m en t—

AN HON. MEMBER: *« there W
difference between Indian nationalism an 
Bengali nationalism ? (Inttrrupiim)

SHRI SAMAR GUHA: Their nationalism  

is based on Bengali culture.

M R . DfiPUTY-SPBAKER : Order, order 

Address the Chair fcUfcse,
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SHRI SAMAR GUHA : Secular national* 
ism is based on language and culture.

MR. DEPUTY-SPEAKER: Please come 
to the point.

SHRI SAMAR GUHA* This is an im
portant point.

MR. DEPUTY-SPEAKER : If it has an 
effect on the budget, please confine to the 
budget.

SHRI SAMAR GUHA * There is no possi
bility or sign of even a single person belonging 
to the minorities returning to Kangla Desh 

unless the conditions are rrcated there for their 
honourable living and also living in peace 
and security in that region.

Therefore, thr question is this. I do not 
know whether the nightmaie or apprehension 
of a war with Pakistan is standing in thr way 
of really taking effective measures or effective 
steps solve the problem of i efugees. If you 
have to solve thr problem of thr refugees, you 
have to strike at the root. Because for i t ; the 
root cause is thr brutal atrocities committed 
by the Pakistani army, and also theii com
munal strategy to subveit the secular national
ism there. They are trying to create communal 
trouble in the whole of West Bengal, A.Siam 
and Tripura by sending a large number of 
infiltrators, because that will help them to 
win the last battle of Yahya Khan. Therefore, 
Government will have to take courage in both 
hands and takr decisive action Govei nment 
says, the opportune moment has not come. 
Many opportune moments havr already 
passed. They are delaying recognition of 
Bingla Desh. I  do not say that recognition is 
an end in itself; it is just a means to give them 
all-out assistance for defeating the armrd 
occupation of Pakistan in Bangla Desh. If 
that is not done, the refugee problem will spell 
disaster on our economy and our social fabric 
and political complex. The whole of eastern 
India will be in danger.

therefore, Conclude by saying that unless 
Government makes bold themselves to take 
decisive steps in regard to the basic issue of 
recognition of Bangla Desh and giving them 
allt>ttt assistance, the edifice of our economy 
and the whole sfcruietttro dfour social develop

ment projects will collapse and we will have 
to face disaster and perhaps prepare ourselves 
for another interim budget, which will also 
recoil on our common man.

SHRI SURENDRA MOHANTY (Kendra- 
para): Sir, it will not be uncharitable to 
characterise this budget as a monstrosity, a 
travesty, a massive beUayal of the massive 
trust that thin country had reposed in the 
ruling party. Socialism is never achieved by 
gimmickry, by stunts, by demagogy. I t is 
ultimately to be tested on the touchstone pf 
a set of objective criteua

I ask in all humility . Does this budget 
piopose to control the spiral of rising prices ? 
Does it promise augmentation of giowth ? 
Does it offer increased opportunities for em
ployment ? I)o“s it open up new dimensions 
of social justice ’ This only widens the social 
disparity and economic injustice.

Only this morning, during the Question 
Hour, we werr told that the Education Minis
try had not enough funds to look after its 
commitments even for piimary education. But 
thr lion. Finance Minister, in a charitable 
disposition and a fit of loud protestations of 
social justice, proposes to reserve 25 per cent 
of fresh admissions to public schools for meri
torious students, who will be offered Govern
ment scholarships. Who are the students 
who go to public school) i From which strata 
of society do they come i

THE MINISTER OF FINANCE (SHRI 
YKSHWANT RAO CHAVAN) You have 
not understood it. It really means, we are 
going to give scholarships to those who cannot 
afford to go to public schools ; that means the 
socially lower group.

SHRI SURENDRA MOHANTY : I wUl 
put a different construction on it. I can very 
well follow the English language. But the 
question is from which strata of society people 
send their children to the public schools ? Well, 
you have no money to look after your commit
ments even for paimary education and yet you 
are offering scholarship to 25 per cent of the 
entrants to the public schools. This is meant 
for the bureaucrats, for affluent Ministers and 
for that section of the affluent society which 
believes in Anglo-Saxon culture,
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SOME HON. MEMBERS : No, no.

SHRI SURENDRA MOHANTY: You 
may tay ‘no’ but tbit is a fact and there is do 
gain saying or rejecting a fact. T hu is an 
instance of the social justice that the hon. 
Finance Minister proposes in this budget.

None the less, I  must say, this budget 
certainly has some good points inasmuch as it 
seeks to remove economic disparities. These 
should not be lost sight of. This budget seeks 
to impose a  ceiling on personal income, that is, 
Rs. 5,000 per month and Rs. 1,000 on per
quisites. I would like to know what is the 
perquisite of a Minister. I  am told that the 
perquisites of a  Minister may run into at least 
Rs. 1 lakh per annum.

AN HON. MEMBER : Rs. 4 | lakhs.

SHRI SURENDRA MOHANTY : Some
body says Rs. 4} lakhs. I  stand corrected. If  
you are going to impose a ceiling on thr per
quisites of officers in the companies, I would 
beg of the hon. Finance Minister that he must 
give a commitment that a ceiling will be 
imposed on the perquisites of the Ministers 
also and that they connot be allowed to run 
away with the huge amount of perquisites in 
the name of socialism.

Secondly, I would submit that a national 
minimum salary should also be signified so that 
we have an integrated policy of personal 
income.

This budget enhances taxation on slabs of 
net wealth above Rs. 15 lakhs and proposes a 
rate of tax of 8 per cent on uniform basis, 
which is a welcome measure. Then, this 
budget proposes certain changes on gift tax 
which is welcome. This budget proposes 
various structural changes affecting the in
cidence of company tax which also we welcome. 
This budget withdraws the tax holiday, 
euphemistically called development rebate. I 
only hope that this withdrawal may not be 
withdrawn on a subsequent date or of a sub
sequent period under some plea or other. But 
all these and such other proposals of direct tax 
on companies etc. for 1971-71' bring in  a 
meagre sum ofRs. 27 crores.

While all these direct taxation porposats net

him only Rs. 27 crores, he imposes Rs. 150 
crores by way of indirect taxes on various teem 
from motor spirit to maida, from soap to 
cigarettes, from textile to postal tarifis. He has 
spared more and has left nothing untouched. 
He proposes to earn from additional excise 
duty on textiles Rs. 4.90 crores, from motor 
spirit Rs. 36.30 crores, from special boiling 
point spirit Rs. 4.25 crores, from mineral 
turpentine oil, liquid petroleum gat, lubricating 
stock oils etc. Rs. 9 crores, from cigarette 
Rs. 33.20 crores. I do not know why the 
Finance Ministers are so allergic to smoking, 
saying all the while it is not good for health. 
I think Churchill lived for 90 years being an 
inveterate smoker. The duty on tractors will 
fetch him Rs. 3.4 crores, and duty on oxygen, 
chlorine, ammonia and refrigerant gases 
Rs. 1.60 crores, on glassware Rs. 3.15 crores, 
on maida Rs. 7 5 crores, on cosmestics Rs. 15 
crores, on foreign travel Rs. 7 crores and on 
soap Rs. 2.55 crores and besides all these there 
is the enhancement of the postal tariff.

I would only expect that the hon. Finance 
Minister would revise this list of indirect taxa
tion and at least exempt some of the items 
from indirect taxation that he has proposcJ. 
For instance, I am persuaded to believe, in 
view of the letter which the Maharashtra Chief 
Minister has written to the hon. Finance 
Minister, that perhaps maida will be exempted 
from the axe of his taxation. But motorized 
travel is today no more a luxury. Thousand* 
and thousands of people have to go to fheir 
places of work and for reaching their offices 
and workshops they have to use motorised 
transport. If  this 20 paise per litre is imposed 
as additional excise duty on motor spirit, 
certainly it will be disastrous for them.

Similarly, being a confirmed, inveterate 
smoker, who never lets down his old friend, 
the sake of Ms health even....... (Inttrruptton).

SHRI K. D. MALAVIYA (D om ariaganj) * 
Are you referring to yourself ?

SHRI SURENDRA MOHANTY : Yes.1  
do not believe in that kind of Vra^nf  . 
which leaves otle’s friend for the sake o o 
health even, as the hon. Finance Minuter n* 
suggested In Ms Budget speech* ’bee*'0** 
not gtoen to that kind dbim*
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SHRI Y. B. CHAVAN: Stick to that 
friendship but pay for it.

SHRI SURENDRA MOHANTY: But, 
according to my means.

Therefore I would beg or him that he should 
not tax friendship and he should at least revise 
the taxation on some medium varieties of 
cigarettes.

In spite of all this sledgehammering in the 
name of gartbt hatao, the Budget will leave an 
uncovered deficit of Rs. 220 crores. Within the 
short time at my disposal I would like to 
examine what will be the effect of this deficit 
financing on the cost of living index and on 
the price situation.

The hon. Finance Minister, in course of his 
speech, has very wisely cautioned us •

“ Let me remind hon. Members, 
however, that the price rise in the economy 
has been sufficiently disquieting last year 
and the budgetary deficit must, therefore, 
be kept within reasonable limits.”

I would like to examine whether the budget
ary proposals will keep within reasonable 
limits this disquieting spiral of rising prices.

As will be seen from the Economics Survty, the 
budget estimates for 1970*71 had estimated 
deficit financing at Rs. 411 crores. Then, the 
overdraft by State Governments, which is 
another name for deficit financing left to State 
Governments, was Rs. 260 crorcs. The gap tu 
the current Budget is Rs. 220 crores besides 
the uncovered amount of Rs 6 crores in the 
Railway Budget. If  you total these up, you 
will find that it makes tbe staggering sum of 
R*. 897 crores. That is today the total amount 
of deficit financing that we are having in this 
country.

It may be recalled that the Fourth Plan had 
placed a ceiling of Rs. 850 crores on deficit 
financing. This was to be spread over a period 
Gf five years, that is, from 1969 to 1974. But 
in the very second year of the Fourth Five- 
Year Plan, gs will be seen, we have already 
«weed«d the limit of Rs. 850 crores that we 
had imposed on ourselves. Therefore I  would 
like to know bow this deficit financing, that he

has indulged in in this Budget, is going to 
save the situation.

Since the time at my disposal is very 
short.. . .

MR. DEPUTY SPEAKER : It is up, not 
short.

SHRI SURENDRA MOHANTY: Since 
my time is up, I would beg of the Finance 
Minister that he must take the House into 
confidence and give us a clear picture of the 
rxtent of deficit financing today and he will 
assuage our doubts and misgivings about its 
possible impact on the spiral of increasing 
prices which is having a disastrous effect on 
our Plan, on our economy and on our lives.

SHRI NARAIN CHAND PARASHAR 
(Hamirpur): Mr. Deputy-Speaker, Sir, I rise 
to congratulate the Finance Minister for 
presenting this Budget.

A Budget is not a mere exercise in adjusting 
figures for expenditure and the figures for 
revenue. It is an exercise in guiding the nation 
towards a destined goal and the philosophy 
behind a Budget is guided by three factors, 
namely, growth and development, social justice 
and price stability.

Coming to these points, I find there is a 
criticism from the friends on tbe other side and, 
in that criticism, I find sound and fury signify
ing nothing. My hon. friend, Shri Indrajit 
Gupta, called it the biggest anti-climax after 
the massive mandate to the ruling party. I 
find more of wit in it than any kind of wisdom. 
Similarly, when Shri Samar Guha was referring 
to the impending structural collapse, I  was 
thinking of some economic theory that he was 
going to pronounce or propound just for our 
guidance. But unfortunately for us, he reeled 
oil into Bengla Desh and started discussing 
those problems and did not discuss the demirts 
or the merits of the Budget.

Sir, this Budget, for the first time, brings us 
to a very sound footing in tbe line of social 
justice. I would say that the strongest point of 
this Budget is^hat, for the first time, it provides 
a nutritional programme for the children. The 
children have been neglected so far. Today, 
the social justice means also to look upto the
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children. My friends on the other side forget 
that the children are a national property and 
that they have to be looked after by us. In 
socialist countries which they are very found 
of pointing to, there is a programme for the 
welfare of children. In U.S.S.K., in Japan and 
in other countries also, special sums are provi- 
ded for the welfare of children. Here is a 
small beginning in that direction. I  cannot 
say that all the children of the country will be 
provided for by this small amount. Here is at 
least a beginning. I congratulate the hon. 
Finance Minister for this that he has given a 
new direction to our budgetary provisions. The 
Indian Express while criticising the Budget was 
of the view that the desired directions which a 
Budget should point to arc missing. Here arc 
the desired directions, if anybody wants to see 
them.

Then, there is an unprecedented problem of 
the displaced persons fiom Bangla Desh. We 
have been forced to do something for them. 
We are very much unhappy over what has 
happened there. We have all sympathy for 
them. Here is a provision for them and, 
though scanty, it is yet a symbol of our faith 
and a token of oui sympathy for the people 
who are suffering for raising their banner of 
revolt against a tyrannical regime. We are 
sure that in the days to come, justice will come 
to them and they would regain their liberty.

Further, my friends on the other side criticise 
the public schools. But why are they forget
ting that the hon. Finance Minister has, for 
the first time in the history of India provided 
25 per cent of the seats or scholarships and 
other provision for the students from the 
poorer sections of society, of course, on merit 
to go into those public schools ? When they 
criticise the Government or the party in power 
for these public schools, they should also 
remember that sons and daughters of most of 
the Members sitting on the other side also go 
to these public schools. As Mr. Frank Anthony 
was referring once in this House—when I was 
not a Member of this House—that some 
of the Members on the other side had gone to 

him for admission of their sons #ad daughters 
into these public schools. Sometime back, the 
Times o f  India provided a survey of the Mem
bers of the Jana Sangh Party, about their sons

and daughters studying in schools. My hon. 
friend who was criticising me for speaking in 
English should remember that the sons and 
daughthcrs of the Members of the Jana Sangh 
Party go to these public schools where the 
medium of instruction is English. What is the 
justification for criticising the Members on 
this skle of the House for a thing in which 
they themselves indulge. The public schools, 
whether they are good or bad, can be valued 
by the results they produce and not by any 
kind of extraneous philosophy which my 
friends on the other side try to propound. 
The public schools are the schools which aie 
craved for today. Even a taxi driver wants 
his son to be sent to the public school. What is 
this craze for ’ Then, wc arc providing scats foi 
sons and daughters of the poorei sections of 
society, who are meritorious, who can get first 
division, to go to these public schools. i'oi 
the first time there is a check on the citadels 
of bureaucracy and rich people in sending tin u 
sons and daughters to public schools. I would 
like to congratulate the Finance M inistei 

through you, Sir, that for the first time m 
the history of India, now man living in a small 
cottage can send his son or daughter to a 
public school; whether he wants to speak in 
English or Hindi is immaterial. Thus l»i' 
children can make progress in life. Wc wish 
that education in other schools, in Govt rnm«>t 
schools, in private schools and also in iiir 
higher-secondary is also brought up to lht 
schools high standard which is needed.

As an educationist and as a teachei I would 
like to quote the words of Rabindranath 
Tagore who said that Education is li?hiing 0 
one lamp with another. This should be fijl- 
filled in the real sense of the word. We shou t 
see that light comes to every door and thathgi 
is not debarred from entering any daik cornu-

My friends on the other side have always 
been criticising the Government by  »ay»> 
middle class hatao, this hatao and |h»t
M y  friends should remember that this Bu g

provides us with opportunities to fulfi our P 
raises given to the people. We have our c 
mitmeots to fulfil. We have to h<>nou'  
massive mandate that the people have g 
us in the recent election. This commitmf 
reflected in this Budget.
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There is an increase from Rs. 1195 crores 
toR s. 1350 crores in the Plan outlay. There 
are opportunities provided for the poor to 
come in ai d find out. There is a crash pro
gramme for unemployment, both in the rural 
as well as in the urban sectors. If  this is not 
providing hope for the poor, then I ask : What 
else is ? This provision is made for the rural 
and urban sector and there are other provisions 
also which will help the poor

Even the bitterest critics of the Budget have 
admitted that no single Budget can remedy 
the Indian situation in a day and place the 
economy on a sound footing. It is not the task 
of one Budget alone. What I find is that the 
step which we have taken is a step in the 
right direction. It is a step forward and not 
backward and moreover it is a firm step.

About price stability, certain people are 
offering criticisms that the pnceline will not 
be checked. But can they quote the example 
of any country in the world which has an 
underdeveloped economy where prices have 
not risen ? We are aligned in an international 
economic system. We are part and parcel of 
the world. Ours is not an isolated system of 
economy to apply only to a particular region 
like Punjab or Himachal Pradesh or Haryana 
or Maharashtra. So, we have tried to do 
what we can in that framework.

I would now request the Finance Minister 
to see that some due concessions are given to 
the needed sectors. There is the Ball-bearing 
industry in Ludhiana. They have sent us 
telegrams. I t is a small scale industry which 
requires help. I  would request the Finance 
Minister through you, Sir, that he may 
kindly consider this point and render necessary 
help to this small-scale industry.

There is an interesting phrase that I  was 
reading in the newspapers yesterday. It said 
that the tax on lipsticks is a tax on cleanliness 
and comeliness and that the Finance Minister 
do«  not consider them to be part of our 
national life. But it is a  tax on luxuries and 
not on necessaries of life.

The other point that was raised is the levy 
on motor spirits. The press has commented 
that the motorists and smokers are the social 
tweets of the Finance Minister. This matter 
should be considered in it* proper perspective.

The levy on motor spirits has been conditioned 
by international imports, and we can go only 
up to a limit. I wish it could be reduced to 
an appreciable extent. Here too, the people 
who ply scooters and motor cycle have been 
given some exemptions.

15 hrs.
Again, the income-tax exemption limit has 

been raised. So, these are some of the incen
tives that have been put forward. Lastly, 
there is one other very interesting thing. I 
was reading in The Financial Express dated the 
29th May yesterday and I found that that 
paper had cited the example of a company 
which had made Rs. 40 crores because of the 
development rebate. So the Finance Minister 
has taken the right step and given a warning 
to this sector that die rebate would be dis
continued after 31st March, 1974. This one 
step would quicken the pace of development 
and make the people eager to put in more by 
way of investment and help productive 
economy.

If  the budget figures are examined on any 
scientific basis of economic theory, I am sure 
it will be found that they provide a sound 
basis for a new kind of direction which we 
are thinking of going towards, the direction 
which The Indian Express thinks we have missed, 
but a direction which is there for everyone to 
see. The trouble with my friends on the other 
side is that they are counting the trees but 
they are missing the wood. I  would ask them 
to look at the wood as well as the trees. Then 
alone will they have an integrated picture of 
the social justice for which they are crying 
outside the Parliament and raising slogans and 
painting the walls in red ink or black ink 
according to the colour of their party or per
haps the colour of their thinking, they should 
remember that here is a budget for social jus
tice. I would say that this is the strongest 
point of the budget.

SHRI S. A. SHAMIM (Srinagar) : Before 
1 give my reactions to the budget, I mutt 

an honest confession that I am opt well, 
v e r s e d  with the jugglery of figures and there
fore 1 shall not be able to enlighten the House 
by giving figures of a comparative nature, by 
working out the deficit and by going through 
the complicated structure of the taxation



195 Cm. Budget, 1971-72, JUNE 4, 1971 Gtn. Dis. 196

[Shri S. A. Shatnim]

proposals. But I must admit that as a common 
man, as an ordinary man, I have my own 
reactions, and probably, the whole complex 
structure of taxation in the budget has essen
tially to be judged on the basis of the common 
man’s reaction. Therefore, it is very impor
tant to give the common man’s reaction. Up 
to this moment, the various speeches that I 
have heard have given the technical view and 
the scientific assessment of the budget, and 
that is why the common man’s reaction has 
gone by default. Another reason why it is 
important to mention the common man’s 
reaction is this. I have a feeling that the 
Finance Minister has lost touch with the 
reality, and has lost touch with the common 
man. This is a budget prepared in an air- 
conditioned chamber, with certain bookish 
notions about what the common man eat', 
what the common man’s habits are and how 
he lives and so on. That is why I  am here to 
remind him that when he evolves the standard 
common man, he misses the mark ; he has his 
police around him, and he probably thinks 
himself to be a common man, and that is why 
the common man is hit very hard.

AN HON. MEMBER : Where does he live 
then ?

SHRI S. A. SHAMIM : I  shall tell my 
hon. friend where the common man lives. He 
lives in those places where he has given a 
massive mandate to the ruling party. So, it is 
necessary to know how he feels. You have 
only to see what he used to feel before the bud
get was presented, and what his reaction is 
after the budget has been presented.

I  was riding in a taxi from my place of 
residence, and I  asked the taxiwallah what his 
reaction to the budget was. His spontaneous 
reaction w as: *Maara gayaa j a n a a b I told 
him ‘But it was you who had voted for Indira 
Gandhi*. His cryptic remark was ‘Saheb, dkokha 
kha gayaa' . I  want to convey this to the hon. 
Finance Minister that the common man feels 
cheated, t t  may be that this is his first reac
tion. But this is how he has taken this budget. 
On the one hand, we find that here is a sense 

of overjoy and celebrations are going on among 
the higher echelons of our economic sector, and 
on the other we find the apprehensions ttcpre*

ssed by the common man. These are the two 
important reactions on the basis of which this 
budget has to be judged. I t  is, therefore, essen
tial to remember that it is the common man 
who has placed the Finance Minister in the 
dock and he is answerable to that man. You 
may get some applause from the rich people 
because the budget has been as unexpected to 
them as it was unexpected to the common 
man, because the rich people thought that they 
would not be let off so lightly. So they arc 
happy. But equally unexpected—with the 
opposite result, of course—was it to the com
mon man, because he had expected some relit f

There is a possibility that after the general 
criticism levelled against the taxation on maida, 
soap, readymade garments and other things, 
the Finance Minister may revise them and give 
certain concessions, but the very fact that the 
Finance Minister thought that bread was not 
eaten by tbe common man, that the common 
people only ate biscuits, shows how the ruling 
party has lost touch with the common man

Now, how is it that we have to spend almost 
every huge amounts in almost every aspect of 
life, in every department of administration 
One of the most important reasons is that the 
taxpayer has to pay for the inefficiency of the 
administration as well. I f  we can only spend 
the money which we already have properly in 
running the administration, plugging leakages 
and stopping thefts which are so ram pant m 
all the departments in one way or the other, I 
am sure the common man would n o t  have 
suffered the burdens which he ultimately h®* 
to. Why he has to suffer now is because the 
administration is being run on a very inrffi* 
cient pattern.

I  can quote an instance to show how peopl* 
have lost faith in the fairness of the adminis
tration. The hon. Deputy Minister of K* 
ways is sitting opposite. He knows t a 
Kashmir In 1963 the holy relic was 
the shrine of Hazratbal. Almost t a w * * *  
the then Home Minister here, sh"  N* J  
made a statement on the f l o o r  o f  this ® 
that four persons have been arrested an 
be put on trial. Today we aiem  lS71-

4 people who w et. d>M*«l
that theft-som e of them were g0VC1
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employees—have been reinstated with retros
pective effect. When you lose faith in the 
administration, then corruption becomes ram
pant and people lose faith in the political 
system which creates such an administration.

tn  this House, much has been said about 
facing China, about facing Pakistan and so on. 
I  would not like to lag behind in saying that 
this country’s honour and integrity should 
come first and everything else afterwards. I 
am very sympathetic to the refugees from East 
Bengal. My heart bleeds for them and I can
not, under any circumstances, condone the 
butchery of Yahya Khan and his henchmen, 
but even then, when I think of the refugees, I 
do so only in terms of preserving my national 
interests. I will not get emotional or 
sentimental. If  I  feel that my national interests 
will be served, I  will confine myself only to 
that extent in extending my sympathy and 
support to that. Therefore, I view this whole 
Bangla Desh problem, this political problem, 
this greatest calamity which has befallen huma
nity was over there, from the national point of 
view. My sympathies are also limited to the 
extent that it does not jeopardise my national 
interests. But it is very strange that at this 
hour when the whole world should be sympa
thising with us in our attempt to give aid and 
succour to the refugees fiom there, we are 
almost in isolation. There is something basi
cally wrong with our estimate, something radi
cally unsound with our approach. Probably 
our missions abroad arc not functioning well; 
probably our internal security administration 
is not functioning well. There is clear proof 
that our internal security arrangements have 
not functioned well. Shri Chavan happened 
to be the Defence Minister in 1965. How was 
it that thousands of infiltrators could enter the 
state of Jammu and Kashmir ? Our intelli
gence had no information. A war was fought 
on Indian soil at that time because our intelli 
gence people had not been up to the mark. 
They did not do their job well. But look at 
the huge amounts we are spending on them. 
Look at the amount we are spending on 
defence. Of course, defence is of paramount 
importance. But let us not get sentimental 
over it. There comes an occasion in the life of 
a nation when instead of being very oversen
sitive, one has to be realistic. Why should we 
keep two neighbours altogether hostile ? Why 
should we am make an honest and earnest

effort to have a dialogue with China. It would 
obviously result in reducing the defence expen
diture. Indo-Pakistan friendship is not possible 
for quite some time but we should not totally 
give up the idea because who has perpetrated 
all the evils in East Pakistan ? Not the people 
of Pakistan; it is the military machine of 
Pakistan. There are possibilities that stresses 
and strains will develop in West Pakistan and 
the military regime will be thrown out. We 
have to think in terms of long term policy. 
Our first attempt should be to have a dialogue 
with China, consistent with our national 
honour. When Mao smiled, we did not smile 
back; we have not taken the diplomatic 
initiative. The result is that China in her 
intelligence and wisdom is blackmailing us 
because we have not been behaving intelli
gently. I can understand the anxiety of some 
hon. Members who have national security very 
near to their heart; they want to meet threats, 
by threats, and force by force. We should not be 
carried away by emotion. It is perhaps the game 
of China or Pakistan to probe us into military 
action. Why should we play their game only 
because we are irritated ? Some people sugges
ted that we should lead this country to war. 
It is easier said than done. In an air-condi
tioned chamber like this talking of war is easy; 
it is something to be abhorred when all its 
ugliness and brutalities are understood. I can
not even think of i t ; thousands of innocent 
people, women and children will get killed. 
That should be the last resort. Our endeavour 
should be reduce our defence expenditure. 
That is possible if we take diplomatic initia
tive. Something is wrong somewhere ; we are 
thinking in terms of revising our Arab policy 
also. We have cultivated these friends for the 
last 24 years and because they have not behaved 
in a certain manner and they did not behave 
in the manner we would have liked, we are 
going to review the Arab policy ? We are not 
having good relationship with China ; we are 
more or less at war with Pakistan ; our rela
tions with Nepal are not as cordial as they 
should be ; we have not got the sympathy of 
the United Kingdom in the manner we expected 
i t ; the United States looks after her own 
interests and she is nlaving her own game.

It will not help the commonn man, the 
scooterwala and the taxiwala if he imposed 
these taxes. I t  is stated that the levy on petrol
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is intended to bring the internal price at par 
with international price. But we have gone 
beyond that. He probably thinks that the 
common man does not use petrol. When we 
are thinking of a people’s car, we are really 
thinking of a middle class man, a man who can 
purchase this car for Rs. 7,000 or Rs. 8000 or 
Rs. 10,000. I t is for this common man that 
big projects are under consideration and imple
mentation. The petiol levy will hit him 
directly. I do not accuse the Finance Minis* 
ter for resorting to deficit financing. In  my 
family budget I often do so. But our economy 
must show some upward sign. That is only 
possible if we tap all the resources and plug all 
the loopholes. It was stated yesterday that 
about Rs. 700 crores were outstanding as 
arrears of income-tax. Either we do not have 
the machinery or we do not have the will. 
It is time that this country instead of obeying 
others, instead of trying to be dictated to by 
what the others say, evolved a positive policy 
consistent with its national interest. The prob
lem of refugees is a staggering problem and 
a  very disturbing problem too. There u  no 
way out.

I am sure that this Rs. 60 crores will not 
suffice. Something has to be done, and I think 
there also we will have to take our diplomatic 
missions to task. How is it that in a just and 
genuine cause, it was the other party which 
had scored ? I  would request the hon. Finance 
Minister that he should not make it a piestige 
po in t: that now that he has piesented the 
first socialistic budget he will not give any 
conceuiozu Mr. Chavan is known for his 
pragmatism. Sometimes too much of it, and 
he overdoes that pragmatism. I  think he must 
have sensed, or taken the consensus of the 
House, that at least the levies which attract 
the common man must be withdrawn. The 
taxiwala says, “Sakab, home dhoka ho gqya." 
That dMllusiomnent of his, should be removed 
and one way of doing it is that you have got 
to withdraw the levies which you have levied 
not on out against the common man who gave 
you the massive mandate. I  do cot think it 
was a massive mandate ; it wju a passive man
date. f t  any case it was a mandate.

I Would sum it up in one Urdu verse, the 
common man's reaction, as 1 «&id- That i»

how he feels and this is the verse :

*rt «rr ̂  arrar |  i
s w w r r e  wrr ^  »»

I hope the hon. Finance Minister understand 
the word malool it means sorrow.

TPT «tfl (TRSF5 «TW)

^ ? r s * r « r  ofr, m z  f m  s p f p

a §  afte  fa frs ft ^  a ftr  *r fsw  

f a s r r r  s r ^  f%3r nw
3TfcT r o  $ ftr qw ^ f r  «T3T5T SHTTCT 

^TTrfr I  eft ? 3 T ?  *>I ^  ^ q r  a f t?  *TW 

Ts*r srrcrr fr v w r  f s j  srfft?r wi

H r r  fffarr % s rV  f  si ^  m i

a r t  *r ^  v z  %®rr

3ft®rr frarr ^  i ^
an%  sr«r f r ra r  f  f a  3t}t

% sw

w m r  |  %

v p t  ^  t ,  f # f r  % m  

^  tk  « p t  ^  arr^r f a s r p r t  *r *rw 

|  aftx  K*  v r n f t r  ^

f r̂wf=c r̂ sR ft 1 1  sft ** *  ^
s r t ,  # e i t  m  t e r a r r  ^

v r ,  f jftae r aft ^

«far | craw

<^5cnr, w ss  aft*
* * * 3  ^  ^r^aT |

k v i * sm m  M r  t  ^  

f a ir  ar^ % «rr’r t »

s d  a ifa rc  w w  ^
w f a r r ,  f a i t

* w n n w < r t # :  I Z
« K R  j t e r  1 1  «rnr ^

m m  t o  p t  t  V  i t
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fJTT |  5ft *  f a  ^  f^FTRT

arrm  ^T5fr | 1  Srfa?r it*  ^ tct

*rt |  f a  ^  f w n r  arrer * ttt  farr f 1  

am  fafuft 3% amrr ^n f̂t
v |* t ,  a f k  fpr f a  fwr?T an«rr 

ganr i ^  srfffr sft 3fj»th gt?fr I  
fa fatft f^«r ^ s f  % ^fervrar
w  I 1  f w m  i r f c ^ r f a r  * w  1 1  f a r t s f f  

3Tf«rr | ,  ?*rr*

f ^  ^  arrar garr f-1

« N n r, r is£ % ^rr^rTt p̂t ^ ? r
ftT w r r  % p rrt m«r?r *m t  farcir 
OTfrr 3ri%er ffcft Sfaftw  sft%̂r
|  farcr*r <ptt*t am* t ,  sft^ f*r *T  
wiqrertfapra sft%*r f  f w r  #=fr 
aricft |  i ^  t  f a ^  a rtft
w t f x i  5n«<r ^tcft 1 1  w  snre % * f t  
^ t  snrr^r i w  w  t  f f  ^  st^ft srat 
*ft  ?nr^q- i shrt ^ t  s f e  % eft 

farr I  f a  ^ t  #?ft ^  5t?ftt 1 1  3*r% 
ferr ^  s n tft, q-tfr, ars^ tfrsr a rk  
fa^nf w f e  *pt 5W^ ^ r r  11 fasrrjft 
% ^  ^ft StsFTT |  f^rtr srTfa^nr f a n  
«FTT I  I 25 ^  SRTTfa ^ F t  %*?r ft
V t  ^Tflr %  fcpr a rk  a r ^  r e i t
^  w r w r  **r^ % fan: r t f t  *Tf t  1 

*?ft*fcrc«r % *t tft fT =*n̂ r |
f a  ^ F T  f t ^ i TT O T ?ft i t i^ r r  *r 3rr 
q n f r f t R  f> |  ^  «rt artr 3ttt 
^ r ? f t  «fT sr<?> s r r a  i f f e  §  ^ n r  

* rrc« r % % fm, i **RT3*r % ^rer 
25 w f ^t ?*t ^ret |  ?fr *n̂ r t
f a  f^ 1! #  tn p  915T t r  s r t  W V R  |3TT t  

ap«ft «T^t |3TT 1 |< T IT r « n ?T  t« T t  *& 
?R«?j m i ,  *Fr T T «£t* r**«r p T  i 
( v tw n m ) . s w  * r^ t « n
f a  15ft «rt %*r x \  ft?ft |
^t?ft |  % afh: % f o r  fc i

¥T ^  mf5lWT«T «TT ^

^ ft^T W , «?ft ^ t  5TT%
?r«r ^  «frw ^  «it% sft*ft ^  arti 

^sffrrt cR^i I W  'SpfeE 
^ftrf?r€t5r ^  s t t^  f t  T ft t  srcr%
2R f a ^ s t ^ T w  ^ t m  1 1  f̂ ??r sft
*F*iftT % a n t  I  enrapt wri't TT̂  M t  
* r n r r  f * F r  » n r r  a r t r  f f a  

srt^rr p  w  i *rs ^  | t  |  fa  

f a #  §3Rft *r3r ^  ^?rr ^  f t  i 
. . . ( w r w r )  . .

«ft ^ 0  sn ft*  ? r ^

anqr^t f ^ r a  i

«ft x m  qt» ^rfafr amr ?€ ^ r  
% ?HTPT arr’T ^ f  ^ t  I ^ jfa t
q ^ r  %5t dTtT Jl^rspft % 3 0  qR^r?? TT 

^ r r  fi^FTT «rr aisrfa an^r 9 «r%?2
«rc t e r  f*ra t  i *r£ «tt f a  ^
arrf«nr f a r o  ^ r %  # ^ t  ^  %

3fr f ^  ^ r%  «rcn w

f a  v\*$ m \  % *rnr *tt, a r i f t^  t e w  % 
^tr- t o t it  % # ^ t  «ft sft T i«?t^^or 
faq r I  arqiTT aftfaw  | t m j 

1 1  ^ r  an fa^  t e i ? r  ^  *r sft
5fm- ?rmrfaRr ft?: * ?  t  t«Rfr a r r r t ^ ,  
fa^TFT fa ffa t fa  ^Nft % on r^^ft % fa ir 

<tst frr^rr ar>  ^ rt^ ft %
4m frw  i *rfft 14 f a r o  Ti«^tir-
«frmr fa jrr w  | ,  m  ^=r% ^  * r r ^
fa m  w  f a  arnr ^cft %• t e r a r  %  f a ^  
fa?RT ^ r  «T¥an^r «r ^ |  fft JT r^ fa rr  ^r 
T & * z  ?rfa?r arsr ^  *r$x ?nrr * r ^ :  
f t  w  1 1  ^ t  |  f a  «pft % 
^ n r ^ r  %, 'p f f  % T r « ^ r ^ « r  ir, w  ^nrrsr 

v r ^rt arf??nT sqfa?r ^ r  ?rv nft
q|% , w t f a q  ^  ^  f r  

T re f lw v ^  fa*n » r t  % i aftr aw  * r t s t  
g^iillw Er v r  ^ft 7 js fh m « r  fa*nr m  ^ p t  
| i  **r w r r t  ^ r  «mt * r $ H
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a ft* *ft3T<Tr % tfn * fa*FTCT $
* r * * r  «rf r t  *rr^ft | » f i f t  a ft* « t«t %  
*np*q- ^  *rr*r, aft* grsrfr %

%  *rr*r fa^rcr w v n  | ? n f f r  ^«ft*r 
«rf, sr?ft ^r far̂ rcr sft* ^  % 

% ^ftr, f td sp rn ft 5 * ?rt i %$ j t ^ r  

* t  ^ t r t  srsqr |  a ft* artT srnt 
* ?  ^ 1 1 1

W $  v &  z m  s r r ^ ^ r i  |  i 
^ r f t  ?rft ^  *rcr ^ r  «fr ^pt^t a ft* ^*?rr 
1 1  f t r r  f a rr  w i t  5ft ft f r f t* *  f  %  

ssftn- f t T ife fa fa R  a rm  ft* *  *f> srrer 
?ft ^ f t  ^rffrr i ft 1 9 1 6 ft fs^sft 
^ € t  z r ft  «ft fijRTft ^  jjq r ^  

*n ft f a ^ i w * r  ?) ^sft*ft *  <p> 
^r ^  *r^r f̂crr | ,  fsfr ^ r f t  
*nrft 3*re>t ^nrrft |  ftf*r?r ^  arnreq^ 
?Tff % f% f t  *ft»r $$***& ^ r  s r f c *  

fcfcnp srcftft ?ftft j s f t f r i r a f t  
w r  =f*% 1 1  eft «j^r a ft* « w  %  stater- 
% fftq  ^  ^  <r*«?> «r$ * |

1 1  v tr & z  f t r c *  % ^em rr ft 

a f t ^ f t s  ft o r  ^ r f ^  ?rrfa> 3*rft qrrfarfftftsR' 
arTO f t * *  f t  j *rr*T sftfsps f*rcfr ^?rt^ 
ft 9 3’rt^ f?* |  rft ^»rft cfta sn r^re*  
*r**?pc % , rfta f t * *  % a ft* rfirff srsfts 
f t  i *rfc $sr s r^ r* «pr w * *  * f *  $ ?ft 
fsf^^rr 3ft ffrrr t  ^  f l w r  & j 
arnsr 5r*pfr $  ?ffr *rn?r, qr^r 
a ft* 3rt ^rr^r ct f̂ f t a r  1 1  ^nrrsr 
gsrrr tfr ^  r̂ ^  w r  ar?cn: ^  
?f*% ^ r  <t*<b ^ r  a p R r « i t r  t m  i f r r » 

srn%5 % *f^ * if  arnsr s rc ** |  
^  ^ r% tr, ^  snr«r # r

fT̂ rr eft
s ^ n c ,  n v  ^rar* arrfr * r ^ *  jf t*  %

f̂t»T I ^T% f R  ^  55T«pET 8ft* 3ft*
% sTRjr aft* arnsr t *  3ft

^ * ^ ^ r  aft*  w n r r *  ^« rr |a r r  | ,  w iw r

^  ^  ?<»ft 7 *  3rr?rr |
^ r  f^r*t«P*w r ftfrr  | ,  
ftcft t  a ft *  W R r T  |tcrr
I  ^ r  %x ^ *  \ ^ r  f * r
^  ^  ^ * tR « t r  ^ r  ft«rr ffc ^  
^ f ^ n r  ^  % fa rr  tr^r q r r *  ^rfhr^-

a ft *  cr«rr %  *nar ^  3ft
?r*TPT i r # ^ 3 r  |  fr^rc-T ft»rr i
^ r n w  a ft* ^ t* ot %  ^sr?sr t  fsppft ^  

t  ^  *nft «ffr *r*rrer
ft^Tf fJftR r  ^  rr^«5ft^ xj-p̂ - spf 
^ * f f t  |  a ft* ^  ??r?ft 1 1 jgt ^  7T*rnr 
5rr?ft ^ t  % ^ r  ^t*rr ffr ^*rnr =5ft3ff ^  

^ r t ^ a r r  ^  a ft* sN? 77" 
* $ qrrar, ^  v m  h  q u  1

^  m  t  a ft* ^r^rr ^rrffrr f  t 
§ *rrft f  ?t * r * ^ « r  arnr 3 0  ^ r r *  ^  
t  f ^ r ^  f t 3rnft arnr ^ f * i r ? r  t o *  *
3Tf?ft t  1 ^ r ^ R r  f t  rr?r 5T?r

w  |  ^«ftrp ?rr*r ^r 
^rr*r w r  ?rtfr *  »rr««r»r ft f̂r ^

^tcft |  a ft* gft
^ r f d  3f t *  srir*f % s r *r  f t f f  ^ 

■?*rft ^ r ? r ft  gft arnft arr*r^r
irpft 1 5  frsrr* s p *tf  4?t ^5F«rf r̂ f a * r *  
^ r r  |  f3r^r% ? r *r  *r**frr* 7 9  <t <h&  
tHf̂ :fr qrf?r#‘3r ari%cr ^ * ^ 1  ^  

ft ^rffrq- ft srrf«r«rt  ̂ *r|f ^ r  1 1 
3TPT W  a rw f arpsrr *
fa flf t STfTRT̂ T ft f ^ F T  ^ r

|  ^  f $ € f *  ft w *  f r * ™  * K  &  * *  
qv^rr 1 *r*fr a r^  ^
^ R f f  f t # f t  f t  3 rr^ r  v fff tf  w tf ^  7f,fr 

?r^f, fft^nFft *n{f, * # »  ^
a ft*  »r|f 1 ^
|  ar^r*?* ^tft t» .

srfiwrff | t f t f  6 9 8  w f r  «  W  f W  J  
=Tî rar 7 0 0  q-f^r «r*  W  ^ r *  ^  
?rfft?r?r(i[ ft a ft* «f3rit ft 1300 *
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1 4 0 0  t f t s  q r  xr^Ts &  srtpr i
^ t t s t  ^  % 3rm ?t ^ w i  f*m
farcrvt 3rre% ffrm ^ rr aftr afirewia *t 
fsprr, s*rcr sfftf fere izra |  
S rfo r m ar s r ^ r  ir  S 5 rfc r» re^  ^ r r  

|  s f tf r  a rr t *pt ar%% 
f e r r  g w r  |  *rfc srrq- q r  fersrrf ^
SRTfST T7" 3TTT TT5ft̂

? , STfire ’f te *  apr 

*rz $  i ^  ^fr

|  % arr# pftm ^  ^ i«r  f*nrr
1 1 *rfe q r  'th V  s fo rr 

srfa: Ti^ft ^  a n w r ^ r r  ?fr 
srre srto % s m  ^  1 1  s n t  *r 50
t*  'TT'ft ftFtfTr |  %f*FT S v
yO^WH f r  s r ^  ^  I

% 2T^T TT TFft *Tft ^  'TI '̂ f  I 

W ^ t t t  t  sf^qrr ^ r |c rr  £  f r  tfsT 

$t q ^ r  ( f c  srcit % t o  
fo srrc t % t o  «p t *r t o  ^  a flr  

?r ^ t  q ^ -  ^ r  f a  ^  

fasrsft srsrfo ^ r r  f  #cft ^  ^ r r  ^  i* 
a r k  ^  n , w sj 

|  a r k  f  t o s t  g  f a  a m  s*ra 

s w r tw  |  w f tr q  srt T O ta T f ^ r  
5fT%̂ r | ,  f i p g f tw  st^Rr |
^ r  | t t  !T rW  *rfar <Pt ^  ^Stfanj, 

w n r r r  «Pt £T arte ^TfT q r  sre% 
s rro fr  f t g n f l13fhc ^  f w  ^ n #  | ,

« F r  ^ r r  ^  ^ f r  t  ^  q'T 
3TO*rstfarcr i ^?r s r t r  % tr^rtonft 

^  ^ rt^E T  3 r t  fT  s ta r  5Pf p r  arnt 
srfrt i ^rs^f % ?m r t  a r iw r  

j  P f  ^ t r t  fw r a * srr«rr t o  f«rr |  
sflr 'Srvt arr«rr ŝnrwt 1 1

15^0 h r ..
COMMITTEE ON PRIVATE MEMBERS 

BILLS AND RESOLUTIONS 
First R eport 

SHRI K. LAKKAPPA (Tumkur) i Sir, I beg

to move .—

“That this House do agree with the 
First Report of the Committee on Privatr 
Members* Bills and Resolutions presented 
to the House on the 2nd June, 1971.”

MR. DEPUTY-SPEAKER : The question 
is :—

“That this House do agree with the 
T irst Report of the Committee on Private 
Members’ Bills and Resolutions presented 
to the Houw on the 2nd June, 1971.”

The motion was adopted

15 3Q£ h »
RESOLUTION RE. FEDERAL DEBT 

COMMISSION—Contd.

MR. DEPUTY-SPLAKER: The House
will now take up further discussion of the 
Resolution moved by Shri Maran on the 2nd 
April, 1971. Two hours were allotted for it. 
One minute has already bern taken and 1 hour 
and 59 minutes still remain. I will requett 
Shri Maran to be as brief as possible and not 
take more than half an hour.

SHRI SLZHIYAN (Kumbakonam) : I t  is 
an important subject.

SHRI MURASOLI MARAN (Madras 
South) • Mr Deputy-Speaker, Sir, my Resolu
tion concerns with the financial sickness of all 
the Indian States and calls for a reappraisal of 
the present system of devolution of Central 
taxes, loans, grants and Plan assistance, and 
a review of the huge indebtedness of States. 
This is a problem which is being faced by 
almost all the States of India, irrespective of 
whether they speak Hindi or other languages 
or whether they are run by Congress (R), the 
Communist Party or the DMK.

We all know that there is a permanent 
disequilibrium or imbalance between the func* 
tions of States, on the one hand, and the 
resources on the other.
15.32 faM.

[SireiMAti S h eila  K a u l  in the Chair.]

It is also common knowledge that elastic and 
productive sources of revenue under the ccheme


